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A AT
[ 7 3o (fRet)]

AT, 18 AT, 2026
(T ATARTH T L AT |7 qaTH1(1989) FT &m=T 1| T(20A) F Tgd FAT)

FT.3M. 1405(37).—ra (Femrerd) srferfa=rm, 1989 (24/89) (Fr&r Toeh aTa 3k ATATHAH FgT 74T B)
FT T 200 FT IT-GTT (1) T T&T AREIT & T&d, % T =7 919 F 4q g 6 a1 o qrasi=ah
3297  forw, qfw, et w@fera Eawor 7t domr sa=T # gy 3w 8, f&erw Yora oS & FHeared &
T straeaa 7, ST, el T<9T TT5T o TG d (o1l # "gal U [SA S & Jad giasT-[asmaraaad §ed
AT TF FTSTET(JPI)-FFIeT(SPT) Teort F = KM 666/5-7 77 e, 4t (1S Siraw farr) s 341 it
fAwTon", T8 G UHT S 7 TSRS FT T ST FIud Fedl gl

I 0 | Baag #r2 off =3t Afag=eT & 5o § T i ari 7 (30) o e i ety

& HIa¥, I ATAHIH sl 1T 209 it ITATT (1) F Tl TS o TorT UHT GIH % ST 92 AqT 397
AT

T ATI, TR TIEHET T I ATIIG % 1T Feqd TTeal (FTAT) TSed HSA T
AT (ATSTS)/ TATHT AT GaT U AT F dgd grasT-[aaqmariedy qed ared 9% AL 1(JP)-

1950 G1/2026 )
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AIEET(SPT) Teort & s KM 666/5-7 U< 3.3 41 (Te 3irae faer) wear 341 =t futor & gy & forfea
& H ATET TEIT T SATUIAT TAT TH AT 6 e 9% et 7 Sosr s gee arfaerr, smafewar
T AT A ATHIT &7 & g1 AT The et T&fer =aamdt & areas &, gars &7 STa9¥ &, S UF aratat
A % AT 3T AGLTF AN 6l S, TS Al &, FA F THT, AT o TAT ATTARTET AT9TH THH
AT T TR AT FEATHRTL FT TR

3<% srferfa=rm 3 20D Ft IT-4Te1(2) F A Ta TEAw ITFARTE g STy fohat ar g o7 sweer v
ST /AT STTOAT| 3] SATEEEAT & AT S aATAT S 6l JISHT0 S 7= [aaeor Iqeed g ¥ 3=g®
=% gTET TEAH YT 3 UL AT | AT fAdreror 3 ST aehar 81

ATLAT

T Yrer TRATSET 7T srer sraer T o e 5 § “gat e Rdiew F qgq giasT-
fremaTTea® q&7 e 9% IR N(JPI)-Aer(SPT) oMl & &9 KM 666/5-7 9% 33181 (T A[T
fasT) =t 341 w1 Ao & forg Sx==Tett & e 41 &A1 §eadret & AfAutEa it St avet i Fr
fere fErawor (FAqess-1) T8 994 g

IR EaE | A1

T aTggAT

RS FT AT - 1-341 71 fHwyor

TSt & AT -, THART &7 ATH:-| 1T US, Hed HT AT -FHi (=t

|, MEF | gaq/ AR | FAGW | T qaemw | iy #w e I FT TR
T T [ELSIRY Ths §
1 FEIET 555-10 0.33 0.045 LICEIR gt FHE
2 FfTET 555-11 0.24 0.100 wfrar ST A
3 FEET 555-12 0.66 0.422 e gt FHe
4 FfTET 556-3 0.59 0.047 AT ST A
5 FATET 556-4 0.07 0.065 HATHAT TS T
6 FHRTET 556-5 0.42 0.235 HTHAT TET A
7 FfTET 556-6 0.80 0.010 AT ST A
8 FHIET 557 1.32 0.478 TR LR THIA
9 FHTET 559-5 1.49 0.100 frar ST FHIA
10 FHIET 561-2 0.52 0.016 e TET FHIA
11 FRTTET 561-8 0.15 0.004 wfrer ST FHIA
12 FHTET 561-9 0.09 0.026 frar ST FHIA
13 FHIET 561-10 0.08 0.072 UK TET FHA
14 FETET 561-11 0.18 0.006 frar ST FHIA
15 FHIET 563-5 0.10 0.007 HATHAT TET FHA
16 FHTET 563-6 0.08 0.029 AT ST FHIA
17 FTTET 563-7 0.07 0.039 AT ST A
18 FHRTET 563-8 0.16 0.122 HTTET ST A
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19 | wifuer 563-9 0.12 0.120 HTAT ST FHIA
20 | wifwresT 563-10 0.20 0.080 AT ST FHIA
21 | wif=etr 563-12 0.15 0.032 HTAT ST FHIA
22 | wifweT 564-1 0.44 0.081 HTHATE ST A
23 | Fifwetr 564-4 0.25 0.164 HTAT ST FHIA
24 | Fifwetr 564-9 0.60 0.271 HTAT ST FHIA
25 | wifaeT 565-1 0.50 0.158 HTHATE ST A
26 | Fif=retr 565-2 0.32 0.163 HTAT ST FHIA
27 | wifweT 565-3 0.58 0.308 HTATE ST A
28 | wifwredT 565-7 0.69 0.259 AT ST FHIA
29 | wifuett 566 0.66 0.288 TREw LR THIA
30 | wifetT 567-3 1.34 0.003 HTATE ST A
31 | wifeer 569-4 0.67 0.131 AT ST FHIA
32 | wifaeT 569-9 0.16 0.079 T ST A
33 | wifwer 569-10 0.17 0.033 Gl ST FHIA
34 | wifuett 570 0.47 0.301 TR+ LT THIA
35 | wifaetr 571 2.67 0.697 HTHAT TET SAHA
36 | Fifwretr 572 0.71 0.315 TRTFE LR THIA
37 | wifuett 582 2.98 0.360 TS LT THIA
38 | wifwretr 596-5 0.97 0.356 TRTFE LR THIA
39 | wifuett 597-2A 1.02 0.001 T+ LT THIA
40 | Fifeelt | oA 263 2.42 0.002 TRTFE LT A
41 | FfeeAT | AR 264-1 0.09 0.09 wfrar ST A
42 | FfEAT | AR 264-9 0.30 0.007 wfrar ST A
43 | FfeAT | AFHEH 264-10 0.25 0.027 LI et SAHA
44 | i | AR 265-1 9.14 0.634 TETETH LR FHIA
45 | Fifeelt | AR 266-1A 0.43 0.027 FATE AT ST D-7gT FHIT
46 | Fifeel | AR 266-2A 1.33 0.345 SATEATH ST D-9gT FHI=
47 | FwET | ARCAEH 266-3A 1.31 0.541 SFATIIATH T D-wgT FHiA
38.29 7.696
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Y =T aTaer
wifemfea @
M FTATH | TLHET FTHIA Tl s = g
Wer | gar | e g =
FHRET 2.099 0.746 | 0.112 0 6.023
TR H 0.636 0.124 0 0.913 1.673
A 2.735 0.87 | 0.112 0.913 7.696

[T. §. CAO/C/RSP/BBS/2026/ROB-341/20A]

ST FHTE 1A, e srtsrarn(aior-11)

MINISTRY OF RAILWAYS
[East Coast Railway (Construction)]
NOTIFICATION
Bhubaneswar, the 16th March, 2026
Notice under Section 20A of the Railways Act-,1989

S.0. 1405(E).—In exercise of powers conferred by sub-section (1) of section 20A of the Railways
(Amendment) Act, 1989 (24/89) (hereinafter referred as the said Act.), the Central Government, after being satisfied
that for the public purpose, the Land, brief description of which is given in the schedule annexed here to is required for
the execution of Special Railway Project, namely, “Construction of ROB in lieu of closing of manned of LC NO-341
at KM 641/17-19 between Stations Jadupudi(JPI)-Sompeta(SPT) on Howrah Visakhapatnam main line under Khurda
Road Division.” in Srikakulum district in the state of Andhra Pradesh, hereby declares its intention to acquire such land.

Any person interested in the said land may within a period of (30) thirty days from the date of publication of
the notification in the Official Gazette, raise objection to the acquisition of such land for the aforesaid purpose under
sub-section(1) of section 20D of the said Act.

Every objection shall be made to the competent authority, namely Competent Authority for Land Acquisition
(CALA) & Revenue Divisional Officer(RDO), Palasa for Construction of ROB in lieu of closing of manned of LC NO-
341 at KM 641/17-19 between Stations Jadupudi(JPT)-Sompeta(SPT) on Howrah Visakhapatnam main line under
Khurda Road Division in writing, and shall set out grounds thereof and competent authority shall give the objector an
opportunity of being heard, either in person or through a legal practitioner, and may, after hearing all such objections
and after making such further inquiry, if any, as the competent authority thinks necessary, by order, either allow or
disallow the objections.

Any order made by the competent authority under sub-section (2) of 20D of the said Act shall be final. The
land plans and other details of the land covered under this notification are available and can be inspected by the interested
person at the aforesaid office of the competent authority.

SCHEDULE

Brief description of land (Annexure-I) attached here with to be acquired with or without structures, for Special
Railway Project, namely “Construction of ROB in lieu of closing of manned of LC NO-341 at KM 641/17-19 between
Stations Jadupudi(JPI)-Sompeta(SPT) on Howrah Visakhapatnam main line under Khurda Road Division)” in
Srikakulum district of Andhra Pradesh state.
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Name of the District:-Srikakulam

ANNEXURE-1

LAND SCHEDULE

Name of the Project:- Construction of ROB-341

Name of the District:-Srikakulam, Name of the Division:-Khurda Road, Name of the Mandal:-Kanchili

SL. NO. | MANDAL NAME OF THE SY TOTAL | ACQUIR CLASSIFICATION TYPE OF LAND
VILLAGE No./ AREA ED
LPM IN AREA
No. ACRES IN
ACRES
1 KANCHILI KESARIPADA 555-10 0.33 0.045 MANAVARI PATTA LAND
2 KANCHILI KESARIPADA 555-11 0.24 0.100 WET PATTA LAND
3 KANCHILI KESARIPADA 555-12 0.66 0.422 WET PATTA LAND
4 KANCHILI KESARIPADA 556-3 0.59 0.047 MANAVARI PATTA LAND
5 KANCHILI KESARIPADA 556-4 0.07 0.065 MANAVARI PATTA LAND
6 KANCHILI KESARIPADA 556-5 0.42 0.235 MANAVARI PATTA LAND
7 KANCHILI KESARIPADA 556-6 0.80 0.010 MANAVARI PATTA LAND
8 KANCHILI KESARIPADA 557 1.32 0.478 PORAMBOKE GOVERNMENT
LAND

9 KANCHILI KESARIPADA 559-5 1.49 0.100 WET PATTA LAND
10 KANCHILI KESARIPADA 561-2 0.52 0.016 WET PATTA LAND
11 KANCHILI KESARIPADA 561-8 0.15 0.004 WET PATTA LAND
12 KANCHILI KESARIPADA 561-9 0.09 0.026 WET PATTA LAND
13 KANCHILI KESARIPADA 561-10 0.08 0.072 WET PATTA LAND
14 KANCHILI KESARIPADA 561-11 0.18 0.006 WET PATTA LAND
15 KANCHILI KESARIPADA 563-5 0.10 0.007 MANAVARI PATTA LAND
16 KANCHILI KESARIPADA 563-6 0.08 0.029 MANAVARI PATTA LAND
17 KANCHILI KESARIPADA 563-7 0.07 0.039 MANAVARI PATTA LAND
18 KANCHILI KESARIPADA 563-8 0.16 0.122 MANAVARI PATTA LAND
19 KANCHILI KESARIPADA 563-9 0.12 0.120 MANAVARI PATTA LAND
20 KANCHILI KESARIPADA 563-10 0.20 0.080 MANAVARI PATTA LAND
21 KANCHILI KESARIPADA 563-12 0.15 0.032 MANAVARI PATTA LAND
22 KANCHILI KESARIPADA 564-1 0.44 0.081 MANAVARI PATTA LAND
23 KANCHILI KESARIPADA 564-4 0.25 0.164 MANAVARI PATTA LAND
24 KANCHILI KESARIPADA 564-9 0.60 0.271 MANAVARI PATTA LAND
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25 KANCHILI KESARIPADA 565-1 0.50 0.158 MANAVARI PATTA LAND

26 KANCHILI KESARIPADA 565-2 0.32 0.163 MANAVARI PATTA LAND

27 KANCHILI KESARIPADA 565-3 0.58 0.308 MANAVARI PATTA LAND

28 KANCHILI KESARIPADA 565-7 0.69 0.259 MANAVARI PATTA LAND

29 KANCHILI KESARIPADA 566 0.66 0.288 PORAMBOKE GOVERNMENT
LAND

30 KANCHILI KESARIPADA 567-3 1.34 0.003 MANAVARI PATTA LAND

31 KANCHILI KESARIPADA 569-4 0.67 0.131 MANAVARI PATTA LAND

32 KANCHILI KESARIPADA 569-9 0.16 0.079 DRY PATTA LAND

33 KANCHILI KESARIPADA 569-10 0.17 0.033 DRY PATTA LAND

34 KANCHILI KESARIPADA 570 0.47 0.301 PORAMBOKE GOVERNMENT
LAND

35 KANCHILI KESARIPADA 571 2.67 0.697 MANAVARI PATTA LAND

36 KANCHILI KESARIPADA 572 0.71 0.315 PORAMBOKE GOVERNMENT
LAND

37 KANCHILI KESARIPADA 582 2.98 0.360 PORAMBOKE GOVERNMENT
LAND

38 KANCHILI KESARIPADA 596-5 0.97 0.356 PORAMBOKE GOVERNMENT
LAND

39 KANCHILI KESARIPADA 597-2A 1.02 0.001 PORAMBOKE GOVERNMENT
LAND

40 KANCHILI | MAKHARAMPURAM 263 242 0.002 PORAMBOKE GOVERNMENT
LAND

41 KANCHILI | MAKHARAMPURAM | 264-1 0.09 0.09 WET PATTA LAND

42 KANCHILI | MAKHARAMPURAM | 264-9 0.30 0.007 WET PATTA LAND

43 KANCHILI | MAKHARAMPURAM | 264-10 0.25 0.027 WET PATTA LAND

44 KANCHILI | MAKHARAMPURAM | 265-1 9.14 0.634 PORAMBOKE GOVERNMENT
LAND

45 KANCHILI | MAKHARAMPURAM | 266-1A 0.43 0.027 ANADEENAM PUNJA | D-PATTA LAND

46 KANCHILI | MAKHARAMPURAM | 266-2A 1.33 0.345 ANADEENAM PUNJA | D-PATTA LAND

47 KANCHILI | MAKHARAMPURAM | 266-3A 1.31 0.541 ANADEENAM PUNJA | D-PATTA LAND

TOTAL 38.29 7.696
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ABSTRACT
ACQUIRED LAND
PRIVATE LAND TOTAL
GOVERNMENT
VILLAGE NAME IRRIGATED | ACQUIRED
LAND WET | DRY LAND EXTENT
DRY

KESARIPADA 2.099 0.746 | 0.112 0 6.023
MAKHARAMPURAM 0.636 0124 | 0 0.913 1.673
TOTAL 2.735 0.87 | 0.112 0.913 7.696

[F. No. CAO/C/RSP/BBS/2026/ROB-341/20A]
AJAY KUMAR SAMAL, Chief Engineer(Con-II)
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